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J.’ Tlic Principal District & Sessions Judge (l-lQs), Ccntnil, THC.
2. The Principal District 8: Scsslnns Judgc, Nciv Dcllii. Pl-lC.
3, Thu Principal District & Sessions Jutlge, North-West, Roliini.
it 'l'lic Principal District & Sessions Judge, South, Stikct.
5. Tho Principal District & Sessions Judge, Soutli-West, Dwarka.
6. The Principal District 6': Sessions Judge, West, THC.
7. The Principal District 8: Sessions Judge, East, KKD.
S. The Principal District 8.: Sessions Judge, South-East, Sakci.
9. The Principal District 8: Sessions Judge, Nonli-East. KKD.
ll1.Tliu Principal District 8:. Sessions Judge. North. Rohini.

x

Court Attiictiincnt of Trniiicc Ofticcrs of DJS lit District Courts and
Pri:piii'iitloii ol'Si:r\'lce Books iv.c.f. ll"' Scptciiibcr to 04"‘ October, 2023.

Siili.:

Rc.~1|It;\.‘lt.‘\i Sit*Mtidaiii.

'\ it-"ti! of 73 (SI-'\'(Zllly-llll‘l3¢)l1C\Vl)I nppoiiitcil Ofliccrs to Dcllii Judicial Scrvicc
.'t).7\i ll~i\L‘ lL'|)Ul'JC(i to thc Delhi Judicial Academy for their one ycar Induction
liaiiuug Cotirsc. -\.< pct the approved training modulc of the Induction Course, thc

Jutlicial UlT|CL!l$ untlct training are rcquircd to undergo Practical Training in tho District
Q \l\ll l.\

Ii IS rt-qucstctl tliot as per schctlulc (Anneituri: 'A‘). tlic Trainee DJS OlTiccis
may kindly be atiaclictl iii tlii: respective District Courts \v.c.l'. 11"‘ September to 04"‘
Octohcr, Z023. It is furtlicr rcqucstcd that thc lcttcr zilongwith tlic questionnaire
(Aiiiicxiire ‘B’] may also be circulated to thc Judges with whom traincc officers arc to
he aitnclicd.

if thc Mentor Judicial Officcr with whom thc Trainee DJS Officer has been
attnclicd, happens to bi: on lcavc or is unavailable due to any adniinistrativc/ancilliiry
reason, thc trainee officer may kindly be attached with thc Link Officer/anotlicr Judicial
OlTiccr of similar jiii-isdiction ‘in your district. in case die Mentor Judgt: is tiansfci-red,
thc traiiicc ofliccrs may lit: attached with the successor Judge. in such an eventuality,
copy ofthc order of attachment may kindly be scnt to thc Academy for information and
record.

t-'uiihi.-r. lltt: nforcsaitl 73 trainee DJS Officcrs have been asked to assemble in
_Ruaiu .\’n. 301. 3"‘ Flam-. Tis l-liizziri Courts during the aforesaid peiiod oi‘
illliltiilllltflll. in thc hatclies, as per enclosed list Aniicxiirc ‘C ‘. for preparation of their
St-r= icc Books. li is. tlicrclorc. reqiicstcd that tlic coiicented official of tlic Accounts
ltiiiiiuli i('c-iiirnlt may be directed to assist them for the aforesaid purpose.

\\'iili icgzirds.
Yours sincerely,

W WW(Dr. Aditi Clioudhary)
Em‘/. .' /is above
No. DJA/Acd./Induction (DJS)/Batcli-2023/1740I2023/ 04"‘ Scptcmbcr. 2023

Copy for information lo:

'l'hc Trainee DJS Officers (llirougli entail only). / Z

(Dr. Aditi Choudhttry)

OFFICE OF THE PRINCIPAL DISTRICT 8; SESSIONS JUDGE (HEADQUARTERS)
(S TIS HAZARI COURT: DELHI

521323 "3‘i° .No. /JOTP/Gaz./2023 Dated, Delhi the

As directed copy of letter bearing No. DJA/Acd./Induction (DJS/Batch-2023/1740/2023/3825
dated 04.09.2023 received from the Ld. Director (Academics), Chairperson (Officiating), Delhi Judicial
Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached
with the letter as Annexure ‘A’ &‘B' .
The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.

P‘*‘.“"!"

T Branch In-charge, Facilitation ntre, Tis Hazari Court, Delhi.
The Website Committee, En li /Hindi, Tis Hazari Court, Delhi.
The LAYERS for uploading the same.

Ql tats 1}.’
(Kaveri Bawéja)

District Judge (Commercial Court)—07
Officer In-charge Judicial Branch, Central

for Principal District 8t Sessions Judge(HQs)
Tis Hazari Court, Delhi.
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Annexurc ‘A’

Practical Training of newly appointed Officers of DJS (2023 Batch)
w.c.f. 11"‘ September to 04"‘ October, 2023

131' Name of Trainee Officer Name ol‘Judicial Offieer attached witho District Court
Complex

s Nmka Mr. Snmeet Anand SCJ-cum-RC Central THC
Ms. Surbhi Shanna

. Sulabhi Sctln
.l>LnN 5 

Z .n. Ami: Rana " Upasana Satija JSCC-cum-ASCJ-cum-GJ Central TH C
5 Kashish Baiai

s Sluaddliu Srivaslava Pragati ARC Central THC
Ms Shree ee Abbot
Mr Rahul Sami

C\

i
2‘

5av Vivek Beniwal AC1-cum-CCJ-cum-A RC Central THC
Mr Danvccr
Mr Vaibhav Gar"

o:>o\i
Z "' . Pmnav Joshi CCJ-cum-ARC Central TH C

Ms San a Sm h
.. Urv1Gupla
IS ZV: - Neclu Nagar ARC Central THC

Shubhan 1 A arwal
EC-3 EKE-Y./>?=

l Z "1.. Anubhav Bijalwan ' Rahul Verma Civil Judge Central THC
15 Mr. Sidhan!Krisl1an Sing]: Mr. Umang Joslzi Civil Judge Central THC
l6 Mr. Gaumv Uiiwal
17 r AnshnlNeg1 Vasundhaia Azad JSCC-cum-ASCJ-cum-G] West THC
i55Mr Satendn Pal Sinh

Saliil Khurmi Civil Judge Central THC
l8
I9 Ms. Priyanka Devi
20 Mr. Uender Kumar
2| Ms Ncha Jarwal 5 Ompal Shokccn Civil Judge Central THC
I I M» Molun1lvle|.n.i Mr

23 Mr BhaewatPrasad Meena Fahad Uddin CCJ-cum-ARC West THC
nu -5

»
1I‘
 Z ‘n1

s Mmakshi Meum
Z5 Mr. Puncel Ncgi ' ' Payal Singal Civil Judge Central 'l'H(‘
26 Mr. Ranizat Ghirra Ms Bharli Garg Civil Judge Central 'l'H(‘27 Ms. Parul Sharma Mg
28 Ms. Shubhamjot Kaur Rakhra ' ' Rajal Goyal SCJ-cum-RC SuuIli- West D wa rk u
29 Ms. Deepika Mr. Siddliant Siliag ACJ-cum-CCJ-cum-ARC Soutl1~Wesl Dwarka30 Ms. lshita Bhardwa'
Jl Mr. Mayank Singhal Mr. Ashish Kumar Ivleena Civil Judge South-West Dwarka
32 Ms. lsha Rana

Ms. Ch itranshi Arora Civil Judge South-West D\varl~mMs. Priyanka
34 Ms. Ashima Lakhan all
35 Ms. Anugya Chauhan MS Deepika T1\al<ran Civil Judge South-West Dwarka
36 Ms. lslia Thakur Mr. Anurag Dass SCJ-cum-RC East KKD37 Ms. Nishtha Mehtani Ms. Prigya Gupta JSCC-cum-ASCJ-cum-GJ lall KKD38 Mr. Aksha Prakash
39 M1'.Sandcep Ms. Sonam Singh-I SCJ-cum-RC North-East KKD

I 40 Ms. Garima Garg M5
41 Ms

Raiani Range SCJ-cum-RC North Rullini'. Ankila Bhatia M5 Divya Malhulm ACJ-cum-CCJ-cum-ARC lNonl1-Wcsi Rohim42 Mr. Sanyzun Jain Ms. Dl1%il‘l8S|1l’€€ Deka ACJ-cum-CCJ-cum-ARC‘ North RohiniI 43 IMS. Pallavi Tyagi Ms. Decpika Singh SCJ-cum- RC North-West Rflliini44 I Mr. Garurav Singal Ms. Priyanka Rajpool JSCC-cum-ASCJ-cum~GJ North-Wes! Ruhi ni45 Ms. Vanshika Mehla
Rashmi Gupta Singh SC]-cum-RC New Delhi

Pl l(“Ms. Anjali Singh Mi
47 Ms. ' '

Ms.
Sukrm Jlia

48 Ms. Surblii Gupta Niharika Kumar Slmmia JSCC-cum-ASCJ-cum-GJ New Dclhi
PH(‘
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* ill) Ms .T.4-Misha Sicluna
1 Swill l Mr-v:~‘\._l¥.i1%l)’_ Clio

C H 5 CourlName ol"I‘ra.lnce Officer Name ofJudicial O1‘Hear attached with l)i5¢;~i¢1 '

Ms. Swatl Gupta»! -‘\C-i~¢u|n-(.?C.l».ouna-ARC New Delhi
oinpl__e_§
PHC

l Ms Allshul Agnillolri
. 5.2 l\_-is lgleelmani Shanna C Mr. Santosh Kama! Singh 3C1wcum-RC South Sakct

1 53...} Ms. _}‘;;ll}l§llSll£1ll.i}1l!il1 C
M141. Ms-. emu Ms. Tanya Baimniyal 1 llSCC~cun1-A.SCJ~cnm-G.l ' South Saket

ll 55 a\-ls. $hal>hangi Srivziflsitcivn C
155 Mr. Prithvi .loslliiW"”"’ ii W

-

Ms. Nclm Priya A(.‘J-cum-CCJ-nun:-ARC South Snkot
157: Mr-. Yzlsllll C
E53‘ Mr. Shiva Parashnr Ms, Swayam Sicldha Tripailzy Civil Judge South Snlcet

so _\:i>>- Surabhi Raslogi
Ms. Sapnn. Kxiniari 's‘~’lce11siW” lv1s.mKnnika Agalwal Civil Judge South Sake!. 60

6! Ms. .l}'Ol'i y._....
1 62 Ms. Akaiilzslin. Sll'lglfl_ Ms. Dccpti Dcvcsh" SCJ -cuni-RC Soliili-East Sake!

Alisliulniix,6:
04 A-ls. Gown' Reglxlilialli Ms. Parialhi Shamm JSCC-cum-A SCJ-cum-G.l Soutl1—Bast Saket

W15. Ms, s\3=1uclini (‘larg .
66 Ms. Viiluslii (Burg H W Mr. l)=:cp:1l< Vans AC1!-cum-(IICIJ-cum-ARC South-East Sakel

.. 6?
Wr. ‘l‘:mn1ay7Ball1£nn CCCCC C‘

($3
Q9

Ms.
Mr.

Ariha Khan
-*\“ubh1ni.§l>=\nna
Shrm $i.ael>...... . ..

Ms. Charis Asiwal

Mr. Limesh Kunmr

Civil Judge

Civil Judge

S0. ulh~EasI

Solidi-East

Sakai

Sakel

Y] Mr. Szmeel Anund
‘.72 Ms. Prerna Ritl C K Ms. Poorvu lvlehra Civil Judge Solzlh-East Sakai

Ms Hula Ouzlngur 1 i\'lr. Sujit_Sunr;il)_lx up JVSCC‘-.cui.n-ASCI-cun1~GJ Norlh~'E.asl KKD

Annexure 'B‘

Greetings from the Delhi Judicial Academy;

A batch of 3'3 judicial officers have reported to the Delhi Judicial Academy to receive their
one year induction training, which would similar to past years include both institutional and
practical training. t

We hope to have you on board as an equal partner in training the new batch of judicial
officers.

As a mentor judge, we hope that when a officer is attached with you, you make all efforts
to make the officer familiar with the functioning of your Court. From the work of your Court
Staff to the process that you follow to make decisions and general guidance about Court
Management.

The trainee judges would also be given a mandate for the time they would be placed with
you. However, we believe your constant guidance, motivation and supervision would have a
huge impact on how much they internalise in" the court attachments.

Along with this letter, we are sending a work done report that we would also need from
your end. For any queries, please don't hesitate to reach out.

Regards, V

Yours Sincerely

Dr. Adlti Chouclhary



Womc i)o:\'E Rszrom" OF TRAIN

Name of Mentor Judge:

Name <*.>f"1‘minec Judge:

,5“ Q, QUEST!

I

2

.3

4

5

6

What“ frainizw activities were umlermkenii‘
by {he {mince judge whiist attached with
yo u‘?

What wuukd you say has bean the level A
of cngagpntem of the trainee: judge -after
observing the cou :1 proceedings‘? V
Rate on at scale ofl to I0.

Did the trainee judge attempt tn writtc L 'Y’e5!N0
mock orders! judgmesnls‘?

Were those nwck orderfs reviewed by Yesr“:\‘0
you and comments given‘? ' Rmnarks, IfAnyt

Wltether the trainee judge maintained Yes.»'"No
puncmality on all days; attached with you :R¢:marks, It"Any:
and attended court attaciunent Pram £0
AM to 5 PM‘?

Any other feedback
:

Signature;
Name ofthe Mentor Judge;

Date

' V

E-E JUDGE ummn ATT.-itcummr

ANSWER


